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Installation of Telepbone Escbaoge 

110 9. SHRI LAKSHMAN MALLICK: 
Will the Minister of COMMUNICATIONS 
be pleased 10 sta te : 

(a) the number of te1ephone t"xchang~s 
installed in diif!:rent parts of the country In 

1982-83; 

(b) whether Government have a proposal 
to inerease the number of new telephone 
e~chaDges in 1983-84; 

(c) ij ·0, the number of tejephone ex-
..:hanges proposed to be installed in J983-84; 
and 

(d) the number of telephone ex<:banges 
proposed to be .set up in different places 
of Oris ' ia? 

THE D EPUTY 
MINISTRY OF 

MIN1STER IN THE 
COMMUN )CATIONS 

(SHRI VlJAY N. PATIL): (a) 731. 

(b) YeS, Sir. 

(c) Subject to availability of materials and 
finan cial r sources, 845 new telephone ex-
changes are planned to be set up during 
1983-84. 

(d) About 30. 

Waiting List for L.P Gas in Delhi / 
New Delhi 

)]060. SHRI ANWAR AHMAD: Will 
the Minister of ENERGY be . pleased to 
state: 

(a) the total number of persons in the 
waiting list for new single LPG connectiops 
in Delhi/New Delhi and whether Government 
propose to is ue ord\!rs immediately that 
double gas connection may not be given till 
such tim all persons in the waitin Jist for 
new sing) gas connections; are given connc-
ction if not, the rea ons th re forj 

(b) whether it is obligatory under any law 
that a per on to hom a De ga connection 
i aiv. n ould pur a to 'e a 0 from 
th arne e y from which h s b n k-
G to take 8a cylinder; d 

(c) if Dot, the step being taken or propos d 
to be taken to chelk the gas agency holder 
from compelling the customers to purcba e 
ga stove etc. from their agency only? 

THE MINISTER OF STATE IN THE 
DEPAR1M NT OF PETROLEUM IN 
THE MINISTRY OF ENERGY (S RI 

ARGl SHANKAR MI HRA): (a) As no 
3] .3.1983 the number of cust rnefS on the 
wait jng lists in Del hi/N ew Delhi wa 4,59,-
465. It has been ensured that the release of 
second cy ljnder doe not in any way atrect 
the normal cor. urner t!nro lmcnt prog ramm s 
t'mbarked upon by the oil indu try; hence 
there is no proposJ I under corsideration to 
issue orders to discountinuc th e r lease of 
second cylinder. 

(b) and (c) The customer is at liberty to 
buy a gas to e of his choi eitbt"r fr m the 
dealer or in the open ma lk t. Under Monopo-
lies and R etricti've Trade Practic s Act, 1969/ 
Regulation, a prospective customer in whose 
favour a gas connection is rekased can 
purchase gas Slo\te f) I mark Ir many 
agrncy. in luding th LPG di~trjbutor. thro-
ugh whom gas COJ nection het been released. 
Message to this effrcl is printrd on e ch Int-
imation Letter nt to n<.:w customer and i-
milar ma~!lag( is als display d prominent)y 
in gas di tr ibutor's SI' w-, 0 m The oil com-
pan ies h uv W,lJ ned th LPG di lr lbutors 
that should ther e be any complaint in this 
regard, penal <Iclion w uld e taken a ajn t 
them. 

Drilling jn TrJpura and \, .) t B n I. 

]1061. DR. VASANT KUMAR PA D 
Will the MjDi~, r oj Nl:R Y be pI d to 
state: 

(a) wheUler Government have 
news item appearing in the • 
Id" dar d 12.4 .83 und r t ca tio 

(b) the u ges tio s ut fOJ th 
ts of th t m ahot.. t raHiI io 
West 'B ngal ? 




